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The 24™ November 2025
No.-P.A.-01/V.M. (Protem Speaker)-01-05/2025-829—The following order of the

Governor of Bihar dated the 24.11.2025 is hereby published for general information :
“In exercise of the Powers under Article 188 of the Constitution of

India, I, Arif Mohammed Khan, Governor of Bihar, hereby appoint
Shri Narendra Narayan Yadav a member of the Bihar Legislative
Assembly, to be the person, before whom every member, other than
member, if any, who may have already made and subscribed the oath or
affirmation before me, shall, before taking his/her seat, make and
subscribe the oath or affirmation for 01.12.2025.

Patna, Arif Mohammed Khan,
The 24.11.2025 Governor of Bihar.”
(Rajesh Kumar)

Additional Secretary to Government.
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